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()  if o, the reaction of oern
ent in this reard and

, (c) hether the stoppae  of such 
alloances shall deprie the ackard 
reions of such  States fro ettin 
the serices of eperienced doctors?

THE DE UT INISTER IN THE 
INISTR  O  HEALTH  AND 
A IL LANNIN (SHRI A.  K 
. ISHA UE): (a) to (c). The infor
ation is ein collected and iU e 
laid on the tale of the Saha in due 
course.

Special Leprosy Treatin Centre for 
Lasarai Villae,  Sidhl District, 

adhya radesh

3774. SHRI RANABAHADUR SIN H: 
Will the inister o HEALTH  AND 
A IL LANNIN e pleased to 
state:

(a) hether a special leprosy treat
in Centre had een sanctioned lor 
the illae Lasarai in Sidhi District 
of adhya radesh as far ack as in 
1978 y the Centre under the State 
oern ent proposal

() if  so, hether  nothin  has 
co e up in the illae so far

(c) Whether this illae has an 
incidence of leprosy affectin alost 
40 per cent of the residents and

(d) if so, hat steps oern ent 
propose to help this afflicted illats?

THE D8 T INISTER IN THE 
INISTR of health  AND A
IL LANNIN (SHRI A. K  . 
SHAtlE): (a d (). One Suney 
ucetion   Treat ent Centre Has
Recently een sanctioned y the State 
po t loif Lasarai illae on 
fte . The Unit is

0 COI up shortly.

(c) No, the prealence rate of lep
rosy in Sidhi  district is aout 0.25 
per cent.  The real prealence  rate 
of the disease in illae Lasarai ill 
e kno n only hen the S.E.T. Cen
tre co pletes surey ork  in  the 
illae.

(d) Adeuate facilities ill e pro
ided y the S.E.T. Centre hen es
talished.

Antiprenancy Vaccine

5775. DR. H. . SHAR A:

SHRI VEKARIA:

SHRI D . ADEA:

Will the inister of HEALTH AND 
A IL LANNIN e pleased to 
state the eperi ents so far  ade 
nth antiprenancy accine deelop 
ffi y All India Institute of edical 
fVencts and the results thereof?

THE DE UT INISTER IN THE 
INISTR O HEALTH AND A
IL LANNIN (SHRI  A. K. . 
ISHA UE): After successful eperi
ents  rats, ice, ra its, oats and 
onkeys, the clinical trial in liited 
nu er of hu an suects as start
ed in arch, 1974. The cases  hae 
een follo ed up for a little  ore 
than one year.  The antiprenancy 
effect of the accine is still present in 
the cases and it as also found that 
the  antiprenancy  accine did not 
hac any aderse effect.

air treat ent to Aysredic Syste 
of edicine

577.  SHRI BHO ENDRA HA WiU 
the inister of HEALTH AND AI
L LANNIN e pleased to state:

(a)   hether 4th plenary session of 
the AH Indie Ayuredic Conress held
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at Auroindo Ashra, andicherry on 
3rd, 4ti  and 5th  eruary, 1979 
passed certain resolution de andin 
fair treat ent to Ayuredic syste  
of edicine and

()  if so, the outlines thereof and 
oern ents reaction thereon?
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kind i ade aainst noncitken tea 
chars ho hae een  orkin  in 
Nepal for any years past.  This is 
also in keepin ith tie spirit of the 
1950 IndoNepal Treaty of eace and 
friendship.

Loss due to Industrial Accident

THE DE UT INISTER IN THE 
INISTR O HEALTH AND A
IL LANNIN (SHRI A.  K . 
ISHA UE): (a) es

() A copy each of the resolutions 
No 2. 3, 4 and 5 is laid on the Tale 
of the House.  [laced In Lirary 
See Na LT940475. The atter is 
receiin the attention of the o
ern ent.

Retrench ent of Indian Teachers  in 
Nepal

5777 SHRI BHO ENDRA HA ~ 
Will the  inister  of  ETERNAL 
A AIRS e pleased to state:

(a) hether since the initiation of 
a ne Educational lan in Nepal, a 
laree nu er of teacher serin in 
arious schools and collees for the 
last ten to tele years are ein 
retrenched ecause  of their  Indian 
oriin and

() If so, the fact thereaout and 
oern ents reaction thereon?

THE DE UT INISTER IN THE 
INISTR O  E TERNAL  A~ 
AIRS (SHRI BIIN AL DAS) (a) 
So far e hae receied appeal fro 
thrtee Indian Teachers ho hae een 
retrenched as a result of ne Educa
tion lan in Nepal

() Our E assy in Nepal  hae 
discussed this atter ith concerned 
Nepalese authorities. Th latest dis
cussion took place on 20th  arch, 
1079. The oern ent of Nepal hae 
stated that no dtaraniftftltot of W

5778. SHRI VASANT SATHE Will 
the inister of LABOUR e pleased 
to state:

(a) hether the country is sufferin 
colossal losses as a result of hih rate 
of industrial accidents

f) if so, the  fiures for aor 
Industries durin the three years and

(c) hat steps hae een taken 
proposed to reduce the hih rate of 
accident in the selected  industries 
ith hih incidence of accidents?

TH DE UT TNTSTR TN THE 
INISTR O LABOUR (SHRI BAL 
nOVTND  VER AV  (a)  and  ). 
Infor ation pertainin to the  total 
lote due to accidents is not aailale 
Hoeer, as per latest  infor ation 
aaalf ith the Laour Bureau the 
t u er of fatal and nonfatal inuries 
in factories reiitered under the ac
tories Act 1948 durin the ears 1970 
to 1972 is ien elo —
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